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ORDER

Learned counsel for the parties are present. Learned counsel for the petitioner seeks and is

given two weeks time as last chance to file the rejoinder to the reply filed by the respondent no. 3.

Learned counsel for the respondent no.5 has filed an application for deleting him from the array of the

respondents for which pleadings are complete.

List on 28.10.2016 for arguments.
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